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imagularitles-ln sacurities and banking
transactions.” -

The motion was adopted.

13.08hrs.

MATTERSUNDERRULE 377
() Need to provide a Road Link between
Seoni-Balaght and Arjuni and declare it
NationalHighway
[ Translation]

SHRI VISHWESHWAR BHAGAT
(Balaghat): Mr.Chairman, Sir, onthe Alahabad-

’

- NagpurNational Highway a roadiink shouidbe

provided between Seoni Balaghat and Arjuni.
These aretribdl dominated areas and are not
is taking place inthe tribalareas of Balaghat.
Railway facility is also not available in this area.
There are coppermines in Balaghat Manchaj
blotk. Due tothe lack of roads, several prob-
tems are cropping up in the way of mining of
copper. The development of raodsin these
areaswill alsoencouragetheagro-basedindus-

tnes

So, Iwouldliketo requestthe Govemment

- that a road link should be provided between

SeoniBalaghat-Arjunianditshouldbe declared
aNational Highway.

(ii) Needtointroduce TrainServices
between Kanyakumari and Madras Via
TirnelveHi- Madurai- Dindigul- Karur- Sa-
lem~Jolarpet

- [ Englsih)

SHRI R. DHANUSKODI ATHITHAN
(Tiruchendur): Sir, conversion of metre-guage

" railway lineintobroad-gauge between Tirunelvel,

Tuticorin and Madras has already beencom-
pleted. But due to inordinate delay in the

conversionwork batween Yiruchiand Vilupuram
andbetwean Vilupuram andChengalpat, people
from allwalks in the southem districts of Tamil
Nadu arefacing lot of difficulties in reaching not
only Madras but other parts of the country as
route between Kanyalamari and Maniachi train
services could be maintained between
Kanyakumari and Madras Via Tirunelvelli-
Madurai- Dindigul-Karur- Salem- Jolarpet. |
would therefore request the hon. Ministerfor
Railways toimmediately introduce train ser-
vices between Kanyakumari and Madras in
broad -gauge route Via Tirunevelti-Madurai-
Dindigul-Karur- Salem-Jolarpet whichis now
available so that the sufferings of people in
southem districts is easad as also tourists
visiting Kanyakumari and othertemple cities in
the south are not affected.

The Express trains with 21 bogies with
modemfacilties shouldbenamedas KUMARI-
NELLAI EXPRESS' andthetrains shouldbe
abletocover the distance between Kanyakumari

" andMadrasin 12hours. |would aisorequestthe

Govemmenttocompietethe broad-gauge con-
version work on trunk route between Madras and

Kanyakumari on war footing.

(iii) Needto establish a Central University at
Rourkelain Orissa

KUMARI FRIDA TOPNO (Sundargarh) :
Sundargarh, atribal dominated districtin Orrisa,
is one of the most backward districts in respect
of providing higher education. Bamingthe Steel
city of Roukela which alone has the maximum
numberofcollegesinthedistrict, restpartsof the -
district, have been deprived of the facility for
higher education. On publicinitiative itis very
difficulttoopen adegree orpostgraduatecollege
as mostofthe people are poorandcan hardly
affordtocontributeto runacollege. Sincethere
hasbeen noscopeforhighereducation, thereis
95 percentdropouts at Post Graduation level
among thetribalstudents. In higherpositions
under the Central or State Government orin
otherpublic andprivate underntakingshardlyany
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person is foundfromthis area. Inthe years to
come this may tum outtobe a matter of great
public concern and which may lead to public
resentment. Sir, | therefore requestthe Central
Govemmenttoestablish a Central University at
RourkelainOrissa.

(iv) Needtodeveilop GopalpurMinorport
in Orissainto an AH-weather Major port

SHRI GOPI NATH GAJAPATHI
(Berhampur) : The proposal for upgrading
GopalpurMinor Portto an All-Weather Major
Porthasbeenpendingsincelong. Apartfromthe
Maijor Port at Paradip, Goplapur is the only
Minor Portin Orissa coastline.

Duetomassindustrialisalionprogrammes,
the sea-boundtraffic hasincreased consider-
ably. Moreover, due to éstablishment of coal-
fired Thermal Power Stations in the Southem
States, the demand for coastal movement of
large quantity of coal has surfacedin the recent
past. Many Southem States vigorously search
toprovide port facilities, formovement of coal.
Gopalpur Portisideally locatedfor meeting the
requirement of entire Southem India. Thisis
possible, if freight-handling capacity ofthe Port
is enhancedto 3,000to 4,000tonnes perday,
fromtheexisting, 1,500t02,000 tonnes perday.
Itis necessary foraugmenting the additional
ties. Since the vast hinterland of the Port
consists of backward and tribal areas, the up -
gradation of this Portwould act as a catalyst, for
the economic development of Southem Orissa
as awhole. The present Fair-Weather Portwith
aninfrastructure already created, remains idle
forsixmonthsinayear.

Hence to male the existing Port economi-
callyviable. | requestthe Central Govemment

that the Gopalpur Minor Port be developedinto

an All-Weather Major Port.
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(v) NeedforConstructionofSeparate
Bridges for Raod and Road Traffic on River
Ganga Katchhalain Uttar Pradesh.

(Transiation]

SHRI RAJVEER SINGH (Aonla): Sir,a
railway bridge is there on river Ganga at
Katchhala, whichis situatedin between Barely-
Badman-Mathura road. Metre-gauge trains as
well as vehicles pass through this bridge. This
bridge is very old and is in bad shape. The
experts have declared thatitcan collapse any
time, resulting in loss of property and life. There
is single line linking North with West going upto
Bombay. It will be totally blocked in such
notreach there. This is single lanetrack. Sol
would request the Union Govemment that sepa-
rate bridges for road and rail traffic shouldbe
constructed, otherwise, a sevious accidentcan
take place any time. Itis necessary to take
appropriate measures to avoid such accident.

(vi) Need to bring Legislation Banning all
Lotteries in the Country

(Englishy

SHRI DATTATRAYA BANDARU
(Secunderabad) : Mr. Chairman, Sir, therehas
been amushroom growth of private lottenesin
the country. The laudable philosophy behind
Govemment owned lotteries for the purpose of
raising funds to rehabilitate famine and drought
hit areas is no more visible. Nowitis a scene
of commercial victimisation and rampantcheat-
ing to deceive the gullible public. The private
lottenies have been violating all norms inorder
toallure the public with affiuent gains ovemight.

Alottery market in our country will reveal
anarray of lottery counters exhibiting hundreds
of operations with many denominations. There
arethe monthly, weekly, daily and even houry
draws. This vividly reflects onthe faverbehind
amassingillegalwealth ontheparty of the lottery
operators for what other logical reasonisavail-



